
HAITYANA VIDHAI\ SAI}HA
Bill No. 23--HLA of 2026

THE HARYANA APPITOPRIATION (No. 3) BILL,2026

A

BiII

to authorize ytayment and appropriation of certain further sums front
ancl out of the Consolidated Fund of the State of Horytana.for the sert,ices during
the.financial year ending on th.e thirty-first day of Mcrrch, 2027.

Be it enacted by the Legislature of the State of Haryana in the
Seventy- seventh Year of the Republic of India as follows: -

l. This Act may be called the Haryana Appropriation (No .3) Act,2026. Short title.

2. From and out of the Consolidated Fund of the State of Haryana, there may Issue of

be paid and applied sums not exceeding those specified in column i 1 of the Schedule <7 
.136'63 '2 s '000/-

appended to this Act, amounting in the aggregate to the sum of <7136,63 e{,ttoit- ;:il:F!i;,o."jit'o
(Seven l-housand One Hundred Thir"tv Six Crore, Sixty Three Lakh, lwenty Five Flaryana tbr
Thousand rupees only)towards defraying the several charges which will come in Financial year

the course of payment during the financial year 2026-2l ending on the thirty-first 2026-27

day of March, 2027, in respect of the services specified in column 2 of the said

Schedule.

3. The sums authorized to be paid and applied from and out of the Appropriation'

Consolidated Fund of the State of llaryana by this Act, shall be appropriated for
the services and purposes expressed in the Schedule in relation to the financial
ycar ending on thirty- first day of March, 2027.



.I}IE

No. of Scrviccs and Major Head
dcmands purposes

I{ cven u e

Sums not exceeding

Grants nradc by' Charged on thc
l-egislative Consolidatcd
Assembll' F und

'fotal

0 I Vicllran Satrha

U 3 Gcne ral
,,\drninistratiott/
[:lccrtions

0.1 l{cvenue and

Disastcr'
o1-Niitut'al
(l alarn it ius

0-i IIorle (llorrrc
(lLrard & Civil
Deler,ce) i.iails
(Prisotrs)i

,\ d ttt irt tsi ral it-rt I

of'.lustice iLliglr
(l ortrt/
l'ri)S!'Ctltir\ll
ACO1',' I-cg.al

Scr'.,icc:-;

r\Lttiritritri)

{

201 l - Parliarnenti Statei 2,62,00,000
Linron Territorv
I-egislatures

t

2. (r 2,0 0,0 0 0

'I'o ta I 2,62,00,00 0 2,6 2,00,0 00

2052- Secretariat 2.0 0.00.0 0 0

(ieneral Services

2070- Othcr Adrrrittistrative 2,25,00,000
Services

.. ),00.00"0(10

2.2 5.0 0.0 0 0

'I'otal 4,25,00,0 00

2245- Relief on accourlt 32.83.10,00i) 31.E3,10,000

'Iirta I 32,83.1 0,000

?.014- Adtninistratiort 6.05,t)0.(100
ol .lusticc

316.84.67"000

1070- OtlrerAclttiirtisltatrve 77.(1C.000

Si: i viccs

6.05"00.(i00

3 I ti.8,i.67.00C
77"00.000

'I'o ta I 323.66.67.00()

4.25.0 0,00 0

32,8J,10,000

2(15 5- I'olicc

323.66,67.000



SCHEDULB

Major l{ead Sums not exceeding Total Total
(Revenue and

Capital)
Capital Grants made

Legislative
Assembly

Charged on the
Consolidated
Fund

by

lll0

2,62,00.000

2,62,0 0,000

2,0 0,00,000

2,25,00,000

4,25.00,000

405 9-Capital
Outlal' on

Public Works

1,00,00; 1,00,00;
32.83.10.000

1,00,000

Ibtal 1,00,000 1,00,00 0 32,84,10,000

4055-Capital
Outlay on Police

341,51,00,000 341,51,00,000

6.0 5 .0 0,000

3 16,84,67,000
77,00,0c0

34 i,51,00,000

Total 3 41,51,00,000 34 1,51,00,000 665,17,67,000



06 Finange and

institution al

F'inance &
Credit Control/
Supplies &
Disposalsi
Planning ancl

Sratistic_s (DtjSA)

2049 - lnterest Pa.vurents

2454-'l'reasurv and 3.71.00,000
,,\c co unts
Adrir in istrat iorr

2057 - Supplies and Disposals 78.50.000

2011- Pensions and 50.000
other Retirement
Benefits

2235- Social Sccurit_v 1000.00.00.000
and Weltarc

3.15 1- Secrctariat
Economic Services

s 0.0 0.0 00

2.00,00.000 2.00,00.000

3.74,0 0,0 0 0

78,50.00r)

50.000

1000.00,00.000

5 0.0 0.0 0 t)

-fo 
ta I 1005,03,00,000 2,00,00.000 1007,03,00,000

l0 Agriculture &
l'armers' \d'cllarer
I Ior.ticulturei
Animal Husbandrl-
and Dairying
De ve loprneul/
Fisheries/M i nes

& Ccol.rgr,
Ilnv irt-rnntcttt.
I--orcst anci

Wildlilc
2401- Crop I{usbandry 61,30,46,000

2402- Soil and Watcr 7,0i^00.000
Co n se rv at iott

240-1- Animal Husbandry 12,I3,00,000

2405- Irishcrics 4.7 0,0 0,0 0 0

2406- Irorsstry and 1s.89,00,000
wild l,irt

2853- Non f-errous J'linutg 1,45.00,000
anc'l metallurgrcal
I nd ustri es

6 i.30,.15,001)

7.0 r.00.000

12.13.00.0t)0

+.7(1.00.(100

19.89,00.0i)0

1.45.00.00(:)

-I'otal 106,48,46,000 106,4 8.4 6,000



ll10

2,0 0,0 0.0 00

3,74,0 0.00 0

7 8,5 0.0 00

50,000

1000.00,00.000

50,00,000

1007.03,00,000

4,0 0,0 0.0 0 0 4,0 0,0 0,0 0 0

61,30.46.000

7,01,00,000

r 2, 1i,00.00()

4,7 0,0 0.0 00

i9,89,00,000

l ,15.00,000

4,0 0.0 0.0004405-Capital
Outlayrtn

Irisherics

'l'otal 4,0 0,0 0,00 0 4,00,00,00 0 110,48,,16,000



ll Co-operation/Food
Civri Supplies and
C'onsumer Affair

t

I 0.+.2 s.0 0.0 0 02408- Food. Storage 904 25,00.000
and Warelrousiug

Total 90 4,2 5,00,000

12 Ilducation
(Se condar),/
lJlernentarl,)/
ilislrcr Ilducalitrrr
(l lighcr. l'cchnical.
Science &
'l'echno Iogv )/
Wonren and
Chilcl t)cvclopment

2202- (icncral Educatirin 3,00.000

2235- Social Securil_v 1.50,00.000
and Wclfhre

3.00,00c

1.50.t)0.00r)

'l'o ta I 1,53,00,000

l.i Sports/i-leritage
& 'l'r.rurisrrr

( Architr"rrlrrti
Ir4useurn.
'l'oLrrisnr)

l4 tlcalthi \{cdical
L:drri;atiorr &
[{cscarclt/
AY Ll S I11F ood
and Drug
,\dnrirtistraliort

i452-'fourisrn r 0.0 0,0 0,0 0 0 I 0.00.0().()011

Total 10,00,00,000 10,00.0 0.0 0 0

2210- Nlcclical and 175.57,00.0C0
Public Iiealth

176.57 00.000

'l'o1al 176,57,00,000

9 0.1.2 5,0 0,0 00

I7(r,57.00.()00



1110

20 0,0 0,00,0 0 0 200,00,00,000

9 04,2 5,0 0.000

2 0 0,0 0,0 0.0 00440 8 -Cap ital
C)utla;, on Food

Storage and
Warehousing

'Io ta I 200.00,00,0 00 2 0 0,00,0 0,0 0 0 I104,25,00,000

423 5 -Capital
Outlay on Social

Security and
Welfare

6202-Loans for
Eduoation, Sports,

Art and Culture

14.00,00,000

2 5,0 0.0 0,0 0 t)

r4,00,00,000

2 5.00,00,0 0 0

3,00,0 00

1,50.00.000

14,00,00.000

2s,00,00.000

'I otal 3 9,0 0,0 0,000 3 9,0 0,00,0 0 0 4 0.53,00,0 00

10.00,00,000

I0.00,00,000

176.57^00.000

176,57.00.000



l(t-) Labour/Youth
Ernpowennent &
Iintreprcneurship
(Skill Developrnent
& Industrial
'l'raining.

lnrployment,
Youth Aflhir)

2230- Labour.
Emplo-l'ntent &
Skill Development

9,01,43.000 9.(l 1,,13,000

Total 9,01,43,00 0 9,01.43,000

l6

t,1

Social .lustice.
E,mporve rrnertti
Welllre of
Schedulc (-astes

ancl Baclilvard
Classes &
A rt to d at,a
(:iirWA)i Welfarr'
of []x-Scrvicemen

2225- Wellarc of Scheduled 56.00.00i)
Castes. Scheduled
-lribes, (Jther Bacliu'ard
Classes and Ivlinorities

223 5 - Social Securitv 12,29,50.000
and Weltare

5 6,00.000

I I )() 5() {)()0

-fotal 12,85,50,000 12,85.50,000

T)uhlic \\.orl<s
(llLriiding and

1{oad s)i'l-i'an sltorti
Civil . .r,iatron

204r-

2059-

221 6-

3054-

3055-

'faxes on Vchiclcs

Iruhlic Works

ilotisiLrg

Firiacls and Bridges

Road'l'ranspr'lrt

I, i2.00.000

60,01,0().(100

I1.02,tr0,000

2 0,0 0.0 0.0 0 0

60,91.00,000

r. r2.00.000

fr0 oi 00 ()()0

I i.02.0(_).()00

)0 0{l {)() (-)()(}

60.91.0(t.000



l1l0

9,01 ,43,000

9,01,43,000

5 6,0 0,0 0(l

12,29,5 0,000

12.85,50,000

+ 0 5 9-Capital
Outlay otr

Public Works

5053-Capital
Outlay on Civil

Av iation

5054-Capital
Outlay cn Roads

and Bridges

3 0,0 0,0 0, c 0;

1,00.000

3 89,Cr0,00.000 180,00,00,000

3 0,00,00,000

1,00,000

5 69,00,00,000

1,12,00,000

6 0,03.0 0,0 0 0

I 1.02,00.000

2 0.00,0 0,0 00

66,91,6Q,000

3 0,00,00,000

r,00"000

5 6 e,00,00,0 00



l0

'fotr 
I 153,08,00,000

I 9 l:nergv Departnteltt
(Powcr Ncu' and

Rettuvablc Encrg.v)/
Industries &
Crrnrircrcc/
N4Slv{Ei
Irrigatiou atrd

lVatcr Itesources

2705- Contmand
Area Developrnent

2,801- Potvcr

.18i0- Nerv anel

4 0,00,0 0,0 0 0

1201"27,00.000

7,5 0,0 0 0

4 0.0 0,0 0.0 0 0

1lili l7 0() {)(}0

7.50 t)00

i0().00.00.()0u

ls 75.000

R.en*vable ilncrgv

2851- Viliageand i00.00,00.000
Srnall IudLrsiries

3425- Othe r Scientitlc 18.75.000
ilcs e arch

'fotal I J4 t,53.25.000

2() 'li-rrvrt attd
(-()nlltrv
Pliinning/
itrharr Ir::tates
! i 1l't.lr

Devclriprrteni)i
Liil,.att Locai Iltldies
( [ lcai (ir,rr'tt iitlrc:r1)
, I)Cyel(iillltCni iiiid
Irancilava'. lRurai
Dcl t: itll: ntc rtI )i
i)ubii,": I le aii h

itngiirecrirr3

t2
(

131t.5J.25.000
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11t0

505 5 -Capital
Outlay on Road

Trans port

{
r,00,000

7055-l-oans for 3 10,08,00,000
Road 'l'ransport

t
1.00,000

{
I.00,000

.. 310,08,00.000 310,08.00.000

Total 729,10,00,000 180,00,00,000 909,10,00,000 1062,18,00,000

OLrtla,v ori Power
Projects

4851-Capital
Outlal, on Village

and Snrall
lrr dustries

1,00.000

+8{)l-e ilpirai 100.uu.00.000

4 0, rJ0,00,0 0 0

1201.27,00,000

7 i0 000

100.00,00,000

18.75.0rJ0

. I00,00.00,000 100,00,00,000

1.00,000 1,00,000

'l'olal I 00,0 1,00,00() 100,01,00,000 1.141,54,25,000



l2

t2
{

2215- Water Supply 3 59.66.00,000
and Sanitation

2217 - Urban Developnte nt 303,06,69.000

2505- I{ural Entploymetrt 613,81,00,000

2515- C)ther Rural 80.20,00,000
f)evelop m ent
Programmes

t{
159.66.00.000

303,06,69,000

613.81.00.000

8 0,2 0,0 0.0 0 0

'['ota I l3 56,73,69,o0o

Grantl'fotal 5440.45,10,000 2,00,00,000 5442..15.10,000
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10 I l

tt{
.. 359,66,00,000

. 303.06,69.000

.. 6 t3,81,00,000

.. ti0,20,00,000

4215-Capital 420,34.00.C00 420,34,00,000 420.34,00,000
Outlay on Water

Suppll' atrd

Sanitatior"r

,l7l l-Capital 20,00,00,000 20,00,00,000 20,00.00,000
Outlay on

Flood Control

Proj e cts

Total 440,34,00,000 440,34,00,000 1797,07 ,69,0A0

1853,97,00,000 180,00,00,000 2033,97,00,000 7476,42,10,000

Note;- Sr. No. Items Amount in {

t Supplementary Estimates 2026-27 (l st Installment) 7416,42,10,000

Amount available under following schemes to be adjusted

2 Dernand No. 14, Major Ylead 221O-N4edical & I'}ublic Health, Scheme
P-01- I 4-2210-80-199-97 -51-R-V-Cashless Medical Treatment to
employees, pensioners and their dependents by AIi-FII{PA,(Ayushman
Bharat-Haryana I{ealth Protection Authority)

299,78,85,000

-l l)ernand No. 19. N,lajor Head 4701-Capital Outlay on N{edium
Irrigation. Scheme P-01-19-4701-26-10 1-99-5 1 -N-V-Water Securc
Haryana (rvith World Bank Assistance Capital Works)

40,00.00"000

Amouut utilized in dilferent schemes of Departments for
Medical Re-imbursenlent as per details given in Memorandums

4 Net Suppiementary Estimates 2$26-27 (lst installment) 7136,63,25,000
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STATEMENT OF OBJECTS AND REASONS

Ilill is introduced in pursuance of arlicles 204 (l) and 205 of thc

of India to provide for the appropriation out of the Consolidated

State of Haryana of the sums required to meet the supplementarv

by the Legislative Assembly for expenditure lor the firlancial

The

Constitution
Fund of the

grants made
year2026-27.

Chandigarh :

'I'he 31st August, 2A26.

NAYAB SINGII.
Chief Ministe r. I larlana.

The Governgr has, in pursuance of Clauses (1) and (3) of Article 207 of
the Constitution of India, reconunendcd to the Haryana Legislatir,'e Assembl1,'

the introduction and consideration cl'the Bill.

Dr. Vircnder Kumar DahiYa, iAS,
Secretarr".

N.U - 'ihe above Bill was publisheii in the Ilaryana (iovernmenl. Cazette

(i:xiraordinarr,,). dated the 3lst August,2026 under proviso to rule 12tl

of the l{ules of Procedure and Conduet o1' Business in tlic l{ar1''ana

Legislative AssenlblY.

I 2835 --H.\,/.S.-H.V S.. Pkl


